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Discussion on the working of the 

Ministry of Civil Supplies, Consumer 
Affairs and Public Distri-tion—Contd. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): We 
shall now proceed with the discussion on 
the working of the Ministry of Civil 
Supplies. Mrs. Sushma Swaraj to speak. It 
seems she is not here now. She was 
present earlier. Then, Mr. Kapil Verma_ 
(Interruptions) . 

SHRI MOHD. KHALEELUR RAH-
MAN (Andhra Pradesh): Sir, when will 
the Minorities Commission Bill be  taken 
up?   (Interruptions,). 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): We 
shall proceed with some discussion  now.   
(Interruptions) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY OF HOME 
AFFAIRS (SHRI M. M. JACOB): Sir, the 
Minister has been waiting here. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): I 
know. I have already called the speaker, 
Mr. Kapil Verma. They only want to 
know when we are going to take up the 
National Commission for Minorities Bill. 
You want to respond to that, Mr. Jacob? 

SHRI M. M. JACOB: Sir, we have 
allotted two hours for the Minorities Bill 
and one hour or so for the other Bill.    
Now, two and a half hours are 
left. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
Yes, it would not be possible... 

SHRI M. M. JACOB: Actually, at 6 
o'clock, there is a Half-an-hour Dis-
cussion. 
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THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNApI MASODKAR): I don't 
think the Minorities Bill will be taken up 
today. 

SHRI M. M. JACOB: I have not yet 
concluded, Sir. My humble sugges 
tion is, let us go with this up to 6 o' 
clock. Let us try tc conclude this 
debate by 6 o clock and then take up the Half-
an-hour Discussion. Then let us adjourn. And 
tomorrow we can take up the other two Bills. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): I think 
this is a good suggestion, and the House 
should follow this. Yes, Shri Kapil Verma. 

SHRI SHABBIR AHMAD SALA-RIA 
(Jamnui and Kashmir): Why not postpone the 
Half-an-hour Discussion and take up the 
Minorities Bill? 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAjJI MASODKAR): 
Salariaji, I have already called Shri Kapil 
Verma. Please keep this in mind that we have 
to conclude this by 6 o'clock. 

SHRI KAPIL VERMA (Uttar Pra 
desh): Mr. Vice-Chairman, Sir, I am 
very grateful to you for giving me an 
opportunity to participate in this im 
portant discussion. This is important 
because, to my mind, this subject 
has assumed very great significance because 
of the high prices. Inflation has crossed 30 per 
cent, and our Party manifesto has also empha-
sised on the need to hold the price line and to 
strengthen the Public Distribution System. Sir, 
with that in view, the new Government has 
planned to re-organise tne PDS, to revamp the 
PDS. In fact the PDS was so far urban-
oriented, and hardly half of the villages of the 
country were covered by it. That is why the 
present Government led by Shri Narasimha 
Rao has identified 1700 new blocks for PDS, 
and the target was to open 11,000 new outlets. 
I am told that about 7,000 outlets have already 
been opened. But, Sir, it is important that the 
working of the PDS is improved. Sir, as we all 
now, the fair price shops 

are 40 to 45 years old. All of us are well-
acquainted with their functioning. And I don't 
think many people are satisfied with their 
functioning. As we know, they have become 
centres of blackmarketing. In fact, PDS is 
meant for the poor people But the poor people 
hardly get much relief out of it. This is 
because the dealers who have been allotted the 
fair price shops are indulging in blackmarget-
ing. There the stocks are very liimted. They 
bring the stocks for some time and then 
dispose of them to their favourite people and 
then they say that they do not have any stocks. 
The foodgrains and the other commodities that 
they bring are also of inferior quality. So, the 
real benefit is not going to the poorer classes. 
As everybody knows, for most of the shops, 
there are thousands of bogus cards made. 
These cards are used for divering the stocks 
meant for the poor people. The prices of the 
essential commodities sought to be sold by the 
fair price shops have been raised. There is a 
shortage of essential commodities also. There 
is irregular supply. I am mentioning these 
things so that the Minister may kindly look 
into  it. 

As far as the news reports go, the Cabinet 
Committee on Prices which monitors the 
prices, has already got the feedback. I will not 
waste the time of House by quoting from 
those reports or what the official spokesman 
said. The fact remains that there is a lot to be 
done to improve the PDS. The Government is 
trying to give more and more foodgrains to the 
people. In fact, 18 million tonnes have been 
given this year as against 14 million tonnes 
last year. But all this is not going to benefit the 
poor unless the fair-price shops are run 
properly, unless the poor classes are able to 
get the real benefit out of it. Important thing is 
that this system and this scheme must work 
propertly. I would suggest that a special drive 
should be undertaken to eliminate bogus 
ration cards and also the basket of the essential 
commodities supplied 



357 Discussion on the work-   [ 13 MAY 1992 ]   Civil Supplies, Consumer   358 

ing of the Ministry of Affairs and Public 
Distribution 

 

from the fair-price shops should be enlarged 
to include coarse grains and other items used 
by the poor in the villages . These shops are 
no longer urban-oriented. Our Prime Minister 
is very keen on the PDS. That being so, steps 
must be taken to strengthen the system. I 
would also suggest for the Food Ministers to 
consider whether our rural development 
schemes could be converted into food for 
work schemes, so that wages need not be paid 
in cash; it should be paid in kind through these 
fair-price shops. This is very necessary. As 
some newspapers have suggested, the margin 
al'owed to the dealers running fair-price shops 
should be enhanced a little, because these fair-
price shops have become centres of black 
market. The poor people hardly get any relief. 
For a few days some stocks will be there but 
these will disappear later to be sold in the 
black market. Quality of goods is bad and the 
poor people do not get the items they need. As 
a result, the main objective of having these 
fair-price shops is defeated. Then there are 
losses also due to transportation and storage. I 
would suggest that the Food Corporation of 
India which buys foodgrains from villages, 
should be transferred to this Ministry so that 
there is better coordination. 

I think it was in 1987 that an Act war, 
passed by the Parliament towards consumer 
protection, and I am told that this Act is going 
to be amended on the basis of the 
recommendations of the Working Group set 
up by the Consumer Protection Council. I 
would request the Minister to enlighten the 
House about the particular recommendations 
which the Government has accepted on the 
main provisions of this Bill, because the most 
important thing is to create consumer 
resistance. If we have to bring down the 
prices, if we have to ensure proper running of 
the fair-price shops and if we have to see that 
the dealers don't indulge in blackmarketing, 
we have to awaken the public opinion. We 
have to build public opinion. We 

have to mobilise public opinion. For this, we 
have to build a strong consumer movement. 
That is why our Prime Minister has laid more 
emphasis on the functioning of the vigilance 
committees. He has invited Members of 
Parliament and Legislatures to have a close 
look at the functioning of the PDS. In this, all 
of us have to put our heads together. We have 
to improve the PDS because this te the basic 
thing. The millions of tonnes of foodgrains 
given by the Government will not be of any 
help unless the PDS is improved. The, PDS 
cannot be improved unless there is a strong 
public opinion, unless we are able to reform 
the system. Therefore, I would request the 
Government to pay special attention to this. A 
people's movement should be built. All the 
political parties have to cooperate in this. 

I would also like to mention that the super 
bazar has done good work in the sense that it 
selling attes, potato, medicines and things of 
this kind. There should be a chain of super 
bazars all Over the country. There are. But 
unfortunately, the cooperative stores,—ati 
least, in XJP— are in a very bad way. It has to 
be reformed. Special attention must be paid to 
it. If these agencies axe corrected, to a certain 
extent, the market forces can be controlled. 
The Government's main objective of holding 
the price line cannot be achieved unless all the 
people co-operate in this. The Government 
has to give a lead. The political parties have to 
give a lead and ensure that the Government 
implements this pre gramme. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR)r Your 
speech was inconclusive. 
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THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): The rule 
is, if a Member's name is called and he is not 
present, the Member forfeits the right. But the 
power rests with the House whether to hear you 
or not. What is the sense of the House? 

SHRI S. S. AHLUWALIA (Bihar): Let her 
speak. 

SHRI SANTOSH BAGRODIA (Rajasthan): 
We can never say 'No' to her. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNA»JI MASODKAR): You 
can speak. You can conclude your speech now. 
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SHRI RATNA BAHADUR RAI 

(West Bengal): I thank the Chair for 
permitting me to participate in the 
discussion. I thank my hon. colleague 
Shri Ahluwalia too for initiating the 
discussion on the working of this vital 
Ministry. 

Though abound in plenties ours  is a 
poor country. Rapid strides it     i» making 
in the field of all-round developments are 
not proving fruitful for the majority of the 
people due to the inequalities   in   the   
distribution      of our national wealth 
which is the inherent  character of the 
present eeo-political system itself,  it is an 
irony of fate that on the one hand we     are 
advancing towards newer vistas       of 
accomplishmcv     and   excellencies   in 
the  field  of science   and   technology; on 
the other hand, our achievements have 
failed to h-'ige the ever-increasing hiatus 
between the poor and the prosperous  
people   of  this      country even after 44 
years of independence. And in the main it 
is the root cause of  growing  social   and  
political  tensions  and  conflicts.  For the 
majority of the people,   living  in utter 
privations, like the recent victims of star-
vation deaths in    Madhya    Pradesh, 
Orissa, Tripura and Maharashtra, the only  
philosophy of life  that has remained is 
survivalism.  Other    noble values of life 
hae  become irrelevant and meaningless. 

In such a situation, the prime concern of 
a responsible Government should be to 
guarantee two square meals for its every 
citizen at least for a bare living or survival. 
Other commitments are secondary. That is 
why, the responsibility of the Ministry 
under discussion is of immense importance 
and it is directly linked with the 
elementary needs of the people. This 
Ministry is entrusted with the function of 
monitoring o* priceg and 

5.00 ?.M. 
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availability of essential commodities, public 
distribution system, regulation of weights and 
measures, standardisation of quality control, 
consumer protection, etc. It also includes 
consumer cooperatives. Generally pekingj the: 
Ministry seems equipped with high profile 
objectives and mechanisms to provide near-
safe guarantees. But what is the reality? Let 
us: say, it ig. a- stark and bitter* reality - 
crores of people living below the poverty line 
hundreds dying of hunger every year, millions 
of children and adultg suffering from mal-
nutrition, alongwith ever-swelling ocean of 
the unemployed, price levels ever touching 
newer heights with inflationary trends on the 
runaway. The number- of unemployed in the 
coantry till July 1991 has crossed S'SS' crores 
as recorded in the live registers of 
Employment Exchanges. According to the 
report published in the Economical Survey 
1991-92, the wholesale pr:ce index of 
foodgrains had touched 223.1 in December 
1991. This survey las admitted that the price 
situatici was under pressure throughout 15 90-
91 despite a satisfactory monsoon for three 
years in succession. This report has further re-
vealed that tie annual rate of inflation; in 
regax? to rice, wheat, edible oil, sugar and 
fertilizers as on 1st February 1992 was 28.13, 
17.24, 8.23, 18.11 md 37.44 respectively 
while the overa.i price increase as registered 
by tfati wholerale price index was 11.7 per 
cent and the annual rate of inflation on a 
point-to-point to basis as on 1st Febrtmry 
1992 was 12.1 per cent. From ttese statistics it 
is evident that the common people are 
undergoing severe hardships due to this price 
situation. On the one hand Government has 
failed to contain this trend and on the other, 
unscrupulous traders, are having a field day. 

[The Vice-Chairman (Shrimati Sgshma 
Swaraj)  in the Chair] 

Emphasis, is laid on the cooperative 
movement to save the consumers. But 
aonoumers' gooperatives, in the     ab- 

sence of adequate funds and necessary help 
from the Government, are in a weak 
condition throughout the country. Moreover, 
such consumers' cooperatives are not 
supplied with adequate and quality goods in 
an orderly manner. Unless these cooperatives 
are provided with efficient infrastructure and 
supplied with quality goods, they will not be 
able to survive in this age of competition in 
the open market. 

Madam, one of the most disturbing features 
which this Ministry has failed to check is the 
rampant sale of below-standard goods and 
adulterated or contaminated food items. There 
are well-organized underground rackets in the 
production, manufacture or sale of various 
items with fake brand names. Even medicines 
are not spared, In the rural areas, taking 
advantage of the innocence and gullibility of 
the common people, cheating in weights and 
measures by the sellers or traders has become 
an usual practice. No stringent measures are 
adopted to inspect and detect such offences 
and bring the culprits to book. 

Madam, in the meantime, as the 
functioning of the Public Distribution System 
has become the focal point of the discussion, I 
may add a few words in this deliberation. The 
main objective of the Public Distribution 
System should be foolproof food security for 
the poorer sections of the people from the 
onslaughts of ^jrice hikes, profiteers, hoarders 
and black-marketeers. All essential commodi-
ties should reach, at predetermined but 
affordable prices, such people living even in 
the remotest comers of the country, be they 
drought-prone areas, inaccessible tribal tracts 
or hazardous hilly areas. Madam, it is a 
welcome move that the Central Government 
have launched the Revamped Public 
Distribution System from the beginning of 
this year with a target of setting up 11,000 
Fair Price Shops in 1,698 blocks throughout 
the country, adding 2.4 million new re-tion 
card holders in the existing roll, covering a 
population of 17 to        18 



 

crores under this ambitious scheme. 
One thousand additional godowns 
with a total storage    capacity of 
2,30,000 tonnes of foodgrains are also 
proposed to be set up. Madam, four months 
have already elapsed since then. We are not 
aware of the progress achieved during this 
period. Even a half-way assessment of this 
newly launched Revamped Public 
Distribution System, cannot be made now. 

Madam, however, there are allega- 
toins that the Central Government 
seldom fulfils the quota allocated for 
the States. Sometimes only 20 to 
25 per cent of the total allocation is 
released. No sufficient godowns are 
there for the storage. In the absence 
of strict vigilance, corrupt dealers at 
time* just take delivery of the food- 
grains and dispose of them immedia 
tely in the black market. Sometimes 
standard foodgrains are substituted 
with sub-standard ones even unfit for 
consumption, during transport ship 
ment. It is alleged that the rate of 
transport charges fixed by the Gov 
ernment is far lower than the mar 
ket rates and that also the commis 
sion given to such shops is meagre 
which has become an excuse for 
the dealers to resort to corrupt practices 
through the fair-price shops. 

Another disturbing feature of this system is 
the presence of a sizeable number of ghost 
and bogus cards which has already been 
pointed out by the earlier speakers. If a proper 
survey is made, it will be found that such 
cards are far more than tne estimated 10 
lakhs. Besides, in interior villages the dealers 
seldom distribute all items prescribed to the 
consumers. In such areas neither are the 
consumers conscious enough nor are there any 
mechanisms to check such malpractices. In 
the villages of Darjeeling Hills, where I 
reside, we have bitter experiences of this. 
Ration shops, PPSs and MRSs, are fortunes 
from which the dealers, in connivance with 
corrupt officials, manipulate the number of 
beneficiaries and sell the food-grains to the 
black-marketeers.    Be- 

 

sides this, in many areas such shops are to 
cover vast areas, due to which genuine card-
holders are not able to collect their rations 
because of transport hazards. 

Taking all these hindrances into 
consideration, primarily the Government 
should ensure an effective infrastructure for 
the success of the PDS. Though it is a 
gigantic task, unless it is ensured, the genuine 
people will not be benefited. Further, to 
ensure the availability of essential commodi-
ties and check hoarding and black-marketing, 
all prevalent legislations should be enforced 
vigorously and new ones should be enacted, 
if necessary, if the present legislations are not 
effective enough. 

In this context, the most important thing, I 
want to remind, is to keep and stabilise the 
prices of essential commodities within the 
very reach of the poor. During the last two 
years the issue prices of foodgrains have been 
increased three times. Being compelled by the 
conditionalities of the IMP and the World 
Bank; the Central Government has reduced 
the subsidies on foodgrains from Rs. 2,850 
crores in 19*1-92 to Rs. 2,500 crores in 1992-
93. Similarly, the fertilizer subsidy was cut 
down from Rss 5,205 crores in 1991-92 t0 Rs. 
5,000 crores in 
1992-93.  Such   policies should    be 
changed.  

At least 14 essential items should be 
brought under the purview of the PDS, and 
the per-unit allocation of foodgrains should 
be increased. At present the PDS hag- been 
confined largely to urban areas. More than 
half of the over 5 lakh villages in the country 
are out of this Scheme. In urban areas, 
pockets like slum* jhuggis or construction 
compleaces should be covered. But the major 
thrust should be given to rural areas, and- the 
present system of urban bias should be  done 
away with. 

Madam, the last but not the least factor to 
be reckoned with to keep the poor people at 
least at the level 
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to guarantee or expand and increase their 
purchasing power. If we cannot ensure the 
economic accessibility of these people to 
food, our self-reliance in foodgrains too 
will not be able to check starvation deaths. 
That is why launching of employment-
generating schemes and effective land 
reforms are imperative. 

As rightly stated by the hon. Finance 

Minister during his Budget speech, 

agriculture is the bedrock on which our 

economic development depends, but still 

3.3 per cent of the richer people control 30 

per cent of the rural land and 63 per cent of 

the rural people have only 10 per cent of the 

land in their hands. Unless this shackle is 

torn asunder through radical land reforms, 

the condition of the rural poor cannot be 

changed. The main targets of the Eighth 

Five-Year Plan, as envisaged in its 

Approach paper, are food for everybody 

and increasing of the purchasing power of 

the poor. To achieve this goal, not only the 

effectiveness of this Ministry, but also the 

attitude and political will of the Central 

Government itself for the real 

implementation of above-mentioned 

programmes are involved. This is the basic 

question for a foolproof food security. 

However, let us hope the Central 

Government will try to plug the loopholes 

of the existing mechanism to make it most 

effective so that the public distribution 

system may not turn into a political 

gimmick or an empty populist gesture. 

 

( 
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I come from Bulsar district. 
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We have to fix the responsibility of the Block 
Magistrate, not the District Magistrate. 



375 Discussion on the work- [ RAJYA SABHA ] Civil Supplies, Consumer 376 
ing of the -Ministry of Affairs and Public 

Distribution 

 
 

We have becomes accustomed to it. 
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"The enforcement of the Essential 
Commodities Act, 1955, and the Prevention 
of Black Marketing and Maintenance of 
Supplies of Essential Commodities Act, 
1980, continues to provide a deterrent to 
black-market eers." 
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SHRI SANTOSH BAGRODIA: Madam 
Vice-Chairman, I just want to make one 
point.... 

THE MINISTER OF PARLIAMENTARY 

AFFAIRS (SHRI GULAM NABI AZAD): 
Very good. 

SHRI SANTOSH BAGRODIA: The Minister 
says that it is good because he also wants to go 
early.     Madam.  
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the   point  is  that the  Food  Ministry is with 
somebody else and the supply Ministry is with 
somebody else.      So when bad food is 
supplied, the receiving end, that is, the 
consumers, do not know whether he is 
responsible or not. We all abuse him because 
we get bad supply of food. Why this is'hap-
pening ig because the bags are     not machine-
stitched. The Government of India has taken a 
decision long back, that is, about seven years 
back,      to machine-stitch bags 100 per cent. 
But only a small quantity is being machine-
stitched.   J will  request   the  hon. Minister to 
take it up with the Food Ministry that bags 
must be machine-stitched   100   per  cent.   On  
8th  May, 1992, I had asked Unstarred 
Question No.  1408 to which the Food 
Ministry said that they had increased the rates 
of stitching from 20p to 95p per bag. But   that 
is also low.  My suggestion is     that  whatever   
tenders  are     the lowest or whatever 
quotations are the lowest have to be  accepted.  
The result of the present restriction is   that out 
of 110 millian tonnes I think only about  1,000     
tonnes     were  machine -stiched last year in 
the case of wheat. At this speed, even    within 
the next hundred years we will not reach   the 
hundred-per-cent level.  I would    request the 
Minister to take this up. If there is machine-
stitching, there   wir be no adulteration in      
transit     and there   will    be        no   shortage       
in transit.      This     is     the      basic purpose.      
Otherwise,      the     moment it comes to the 
fair  price shops,    they say, "This is how we 
have received." There is hand-stitching only. 
So, they open  the bags and     adulterate     the 
grains and start selling to the consumers. 
Therefore, this is the only point which I 
wanted  to     raise  and draw the attention of 
the honourable Minister to it. Thank you, 
Madam. 

SHRI MISA R. GANESAN (Tamil Nadu): 
Thank you very much, Madam, for giving me 
this opportunity to participate in the 
discussion on the working of the Ministry of 
Civil Supplies. Consumer Affairs and Public 
Distribution  System. 

Madam, the main object of the public  
distribution    system     is to   prevent     the      
creation      of      artificial scarcities,     to 
control     inflation   and to protect the 
standard of living of our people, especially 
those belonging   to the poorer     and     the    
economically weaker    sections       for   the    
benefit of     the     underserved    and     unser-
ved      areas, the chain    of fair price shops 
was raised often. In 1983-84, the number of 
fair price shops stood    at 3.02 lakhs and, in 
1990-91, it increased to 3.61 lakhs. Recently, 
the Prime Minister hes announced  a  measure 
for a major revamping of the public dis-
tribution system when    he launched the 
revamping of the PBS at Barmer in Rajasthan, 

a  chronically dry land. I thing the Government 
is going    to adopt a three-fold strategy to 
revamp the whole scheme:- 

(1) to evolve a delivery system that 
provides the specified essentia> 
commodities to the fair price shop; at  their 
doorsteps; 

(2) to ensure the availability of 
essential commodities to the consumers at 
pre-determined and affordable prices; and 

(3) to progressively extend the 
coverage of commodities to include 
everyday essentials which have relevance 
to the nutritional and social needs of the 
consumers. 

Madam. I want to put one question to the 
honourable Minister: Is the revamped public 
distribution system go ing to benefit the 
people at large? That is the main question 
now. The Government has identified 1,700 
blocks and has decided to open 11,000 more 
fair price shops. My point is that unless the 
essential commodities including foodgrains 
actually reach the vulnerable sections at 
reasonable prices, the revamped pubic 
distribution system would fail to achieve its 
purpose. I think the Minister has in his mind, 
in order to restructure the public distribution 
system, the idea of introducing the exclusion 
method, that is, striking off a substantial sec-
tion of ration card holders from avail- 
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ing themselves of the benefit of the supply of 
subsidized foodgrains and other essential 
commodities. Madam, according to me, this is 
not a welcome measure and I feel that it will 
put you into trouble. I would like to request 
the Minister to do some rethinking on this be-
cause, recently, in Tamil Nadu, the 
Government fixed the income ceiling for 
ration cards at Rs. 750/- for the supply of rice 
and, immediately thereafter, within 24 hours, 
changed and removed that income ceiling 
because the public at large started agitating on 
the same. 

In the public distribution system, there are 
bogus ration cards, as has been pointed out 
correctly by some of the earlier speakers, 
annd these bogus cards are there in almost all 
parts of our country. If proper measures are 
taken for eliminating these bogus cards, then 
the Government need not burn its fingers on 
the exclusion method which, I think, they are 
seriously determined to go ahead with. The 
elimination of bogus cards which are 
estimated to be about one million would, in 
the long run, make the public distribution 
system much more effective. Approximately 
25 lakhs of bogus cards are there in Delhi 
alone and this is the figure given by the 
Minister himself! 

I want to put a specific question to the 
Minister. Can he work out, with all the forces 
at his command, a foolproof mechanism to 
strike off the better off from the public 
distribution system in order to accommodate 
the bonafide people? You cannot do this 
thing. Better try to eliminate quickly and 
effectively one million bogus cards. This will 
definitely help the system. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): Mr. Ganesan, I have to 
interrupt you for a moment. In today's List of 
Business, we hava a fixed-time business. At 6   
o'clock,  we   have  a     Half-an-h©ur 

Discussion and I will have to take it up at 6 
o'clock. 

SHRI MISA R. GANESAN: I will finish 
in two minutes. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): After that discussion 
is over, you can continue your speech, if the 
House so desires. Or else you continue 
tomorrow. 

SHRI MISA R. GANESAN: I will finish  
in just two minutes. 

THE VICE-CHAIRMAN SHRIMATI 
SUSHMA SWARAJ): You can continue your 
speech tomorrow or after this Half-an-hour 
Discussion is over. 

SHRI MISA R. GANESAN: I am leaving 
now. I will speak tomorrow. 

SHRI V. NARAYANASAMY (Pon-
dicherry): Madam, he is going to complete 
within two minutes. 

THE VICE-CHAIRMAN (SHRI MATI 
SUSHMA SWARAJ): Are you going to 
complete within two minutes? 

SHRI MISA R. GANESAN: After the 
Half-an-hour discussion means, you have to 
give me time only tomorrow. 

 
SHRI MISA R. GANESAN:   I will 

continue  tomorrow,  Madam. 
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THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): You can complete 
within two minutes? 

SHRI MISA R. GANESAN: Yes. Madam. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): I think, the House 
should permit him. Okay, you finish within 
two minutes. 

SHRI MISA R. GANESAN: Thank you, 
Madam. 

Madam, effective steps have to be taken to 
bring down the prices o'f certain commodities 
like the edible oils. As per the projections of 
the Planning Commission, the requirement of 
edible oils during the year 1990-91 was 
estimated at 60.26 lakh tonnes. As against 
this, the estimated net supply of edible oils 
from domestic source was only 54 lakh tonnes 
Then, how can the gap be met? The answer is 
only through imports. But imports could not 
be arranged beyond 1.5 lakh tonnes because 
of the foreign exchange crunch. 

Madam, to stabilise the wholesale . prices of 
oils within the upper and lower price band 
limits, and to improve their availability in the 
country, the only way is to buffer sto.;.'k the  
edible  oils  in  the surplus  year?. 

In the distribution of essential commodities,        
consumer        cooperatives should be called 
upon to play a greater    role.   Since   these     
co-operatives exercise  a healthy  influence  on     
the market price of essential commodities o'f 
mass consumption by adopting" fair trade 
practices, this could be the belt instrument to     
supply the     essential commodities in  rural    
areas. Madam, .    I urge upon the Central 
Government to  give  adequate  financial  
assistance to the co-operative movement for the 
development  of consumer     co-operatives in 
urban areas for their sponsored schemes. 

Madam, the Government has to generate 
awareness in consumers about their rights 
and how to exercise 

them. I suggest that exhibitions and seminars 
have to be conducted periodically throughout 
the country . to provide information to 
consumers about various measures available 
to them to protect their rights against the evils 
of adulteration, short and other unfair trade 
practices, and quick, simple, and inexpensive 
legal remedies available under the Consumers 
Protection Act. The Central Government has 
to issue necessary or ders, Madam, to those 
States ' and Union Territories which have not 
yet set up the' Consumer Protection Councils. 

Before concluding, Madam, I want to stress 
that to prevent abuses in the system, strict 
supervision is to be exercised by the Vigilance 
Committees to be set up for the purpose. 
These Committees consisting of beneficiaries 
and the voluntary- organisations have to 
monitor the actual receipt and distribution of 
foodgrains by the individual fair price shops. 
Bogus ration cards must be eliminated. 
Madam, in time, additional commodities such 
as tea, salt, pulses and soap are also to be 
distributed through the PUS. 

Madam, my suggestions to the hon. 
Minister are involvement of local 
beneficiaries, including women, local MPs 
and MLAs in the Vigilance Committees, 
building of more godowns nearer to a cluster 
o'f fair price shops. provision of transport and 
credit facility to the agencies operating the. 
PDS which would definitely help the poor in 
less endowed rural and remote-areas. Thank 
you, Madam.      -  . 

HALF AN-HOUR DISCUSSION 

Points arising out of answer to Unstarred  
Question No.  114 given     on 28th April, 
1992    regarding    'regular operation of 

auction platforms of tobacco' 

THE     VICE-CHAIRMAN      (SHRI- 
;    MATI SUSHMA SWARAJ):.Now we 

will take up Hal'f-an-hour Discussion. 


